
LOR SABHA DEBATES

i
LOK SABHA

Thusday, July 26, 1973/Sravana 4, 
1895 (Saka).

The Lok Sabha met at Eleven of 
the Clock.

(Mr. Speaker in the Chatr]

ORAL ANSWERS TO QUESTIONS

Visit to Mongolia by a Bombay indus­
trialist and Cinema House Proprietor 

for Purchase of Horses

•61. PBOF. MADHU DANDAVATE: 
Will the Minister of DEFENCE be 
pleased to state*

(a) whether an industrialist and a 
proprietor of a big Cinema House in 
Central Bombay visited Mongolia to 
purchase horses for dofence purposes, 
and

<b) if so, whether he possessed 
special qualifications for the purpose*

THE MINISTER OF STATE (DE­
FENCE PRODUCTION IN THE 
MINISTRY OF DEFENCE (SHRI VID- 
YA CHARAN SHUKLA); (a) No, S r

(b) Does not arise.

PROF, MADHU DANDAVATE: I
would like to know whether one Mr. 
Golcha has been to Mongolia. Ob­
viously, be must have gone with a 
passport; If he had, what reasons did 
2m offer for taking a trip to Mongo*
m

m m  VIDYA CHARAN SHUKLA: 
W* «ie  not eooeeroed with people who

2

go to Mongolia or to any other coun­
try for various purposes. As far as 
defence purposes are concerned, no 
Mr. Golcha has gone to Mongolia 
either officially or unofficially with our 
knowledge, and are not aware of any 
such visit by any industrialist, much 
less Mr. Golcha.

PROF. MADHU DANDAVATE: He 
has said that they do not know 
whether one Mr. Golcha had gone to 
Mongolia or not In case he does not 
know whether he had gone, how can 
he say with such confidence that he 
had not gone there officially?

SHRI VIDYA CHARAN SHUKLA: 
I have not said that I do not know 
whether Mr. Golcha went or not. I 
am saying that we know that Mr. 
Golcha, or any other industrialist for 
that matter, has not gone to Mongolia 
for defence purposes. Mr. Golcha or 
any other industrialist might have 
gone to Mongolia for other purposes, 
but as far as defence purposes are 
concerned, no Mr. Golcha or any other 
industrialist has gone there.
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Efforts made to maximise Coal Pro­
duction and Streamline its Distribution 

+ 

*62. SHRI DHARAMRAO AFZAL­
PURKAR: 

l?HR� :RANABAHADUR SINGH: 

Will the Minist!?i: pt S'J.'�EL AND 
MINES be . please� }9 �t?,t� wh1:1! 
·,fue?,su_.re<> have "e""n t,:,la · J-' -�· ·,- · ',,__. • ·x · · ·· · _Y "-- · _....1(1:!n oy Govern-
-m�nt �o �aximise coal production and 
streamline its distribution so that 
domestic consumers, brick burners, 
small-scale industries etc. may get it 
at reasonable price and in adequate 
quantity? 

THE ,DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUBODH. HANSDA): All the 
Coal Mines have been nationaJ.ised ex­
cept for a few captive· collieri�s of two 
peival sector steel Plants, with a view 
to meeting the coal requi_rements of 
essential industries and deyeloping the 
coal resources in a rati-onal an<;l scien­
tific manner. Investment plans are 
being formulated to increase the pro­
duction of · coal from the present level 
of 716 million tonnes to 143 million 
tonnes per annum by· 1978-79. 

The Railways are making special 
eff-Qrts to provide more wagons for the 
movement of · coal to domestic con­
,sumers, brick burners and small scale 

industries. JY.[ovement of coal for. these· 
consumers 'in block rakes is being en­
couraged. Scheme for the opening of 
dumps at important locations all over-­
the country under the aegis of" the· 
State Governments is being pursued. 
The Coal Mines Authority have opened 
a dump at Calcutta. This Orga.ni-­
sation and the Bharat Coking Coal Ltd. 
intend opending· servicing centres at 
all important cities. Round the clock 
loading in trucks for movement by 
road is freely permitted. The State· 
Governments are being advised to take 
action under the Essential Commo­
dities Act to check the ·rise in price. 
of coal. 

SHRI DHARAMRAO AFZALPUR-· 
KAR: According to the statement 
''all the coalmines have been nationa: 
lised". That .is a good thing, but after 
the nationalisation of the coalmines 
the small· industrialists and othe; 
persons are not .,getting the coal as per· 
their requirements. But here, the· 
statement has cU:>closed .that "invest-· 
?1-ent plans are bein� ;formufatedi to, 
mcr�a!l(;) the p_rgciuc#otL , , ,!' ! !V'.al'Dft 
to know how many months and how 
many years it will take to increase the 
production and supply the requir� ... 
ments to the needy persons, 

THE MINISTRY OF HEAVY IN­
DUS'.I'RY AND STEEL AND MINES, 
(SHRI T. A. PAI): Sir, I know and I 
am fully aware of the difficulties in 
the availability of coal for the small 
industries and the consumers for 
soft-coke anq the brick-making, coal 
also. The railways had &(iven a low: 
priority for this last type of coal that 
I mentioned. But I am requesting the­
railways to give considerable im­
portance to the movement of this also, 
because it affects the lives of the· 
common man and we are very much 
interested in seeing that the avail­
ability of coal to the small scale in­
dustries and to the people at large is. 
assured. 

So far as the investment is concerned· 
· it will take time. If we have to, 
double the capacity we have to take-




